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In view of the verbal request received by undersigned, the Duty Roster for the month of February,

2023 of Metropolitan Magistrates is partially modified (Reference No 18/2023/CMM/NE/KKD/Delhi dated
20.01.2023) as under:
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b C-406. Gitanjali Apartments, b

Duty to be 3
rforme-d on

R/o 111, Model Town East, Sushila college RoadGhaziabad,

Court Email-id . readl l@gmail.
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Rest of the conditions shall remaIn unchanged.

Aashl Ita
Addl. Chief Metro listratetan

North, fact,It lb
Karkardoom4 Courts, Delhi

No.q3/2023/CMM/NE/KKD/Delhi Date: 02.02.2023
Copy for inforrnation to:-

The Ld. Registrar General. High Court of Delhi through the Principal District & Sessions Judge (HQ). Delhi.
The Ld. Principal District & Sessions Judge, North East,

The Ld. Principal District & Sessions Judges, Head Quarters, West, EaR!(;$hahdara. Patiala House Courts, North.North.West. South, South.East, South.West, RACC, Delhi.
The Ld. CMM, Ld. MMs. North-East. Karkardooma Courts, Delhi

All Ld CMMs Central/West THC. South.West Dwarka. North/North.West Rohini, New Delhi Patiala House, East/SHD
KKD, South/South.East Saket, Rouse Avenue, Delhl
The Ld. Secretary DLSA NE/East/SHD/, Karkardooma Courts, Delhi.
The CP, Delhi, the DCP North East/East/SHD through Chowki Incharge, KarkqrdDoma Courts, Delhi7

The 1 G (Prison), nhar Jail, Delhi/ New Delhi, the Supdt. Central Jail, Delhi, through A.O. (J) R & I Branch, NE, KKD,
Courts. Delhi.

10. The Lock up Incharge, Karkardooma Courts, Delhi.
11. .The Secretaries, Bar Associations, THC, PHO, KKD, Rohini, Dwarka, RACC & Saket Courts, Delhi.

13. The Incharge Computer Branch, Karkardooma Courts, Delhi for uploading on Layers/Web-Site.
14. The Superintendent Admn. and Care Taking Branch, Karkardooma Courts, Delhi.
15. The Incharge Pool Car, Karkardooma Courts, Delhi.
16. The Incharge Cash Branch, Karkardooma Courts, Delhi.

17. The Information Center. Karkardooma Courts. Delhi.
18. The Incharge, Video Conferencing Room, Karkardooma Courts, Delhi.
19. The Notice Board. Karkardooma coun Complex, DelhI. ’

9. The Director of prosecution, Delhi, the Chief Public Prosecutor NE/East/SHD.

20. Office Order File.
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12/The Incharge, District Courts Web.Site Committee, Us Hazari Courts, Delhi
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